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Government to remove the said hard-
ship of the suffering employees? 

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz 
Khan): (a) No. 

(b) Question does not arise. 

Breeding of Lions 

1123. Shri p. C. Deo Bhanj: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whether Government are taking 
any steps to breed lions in the forests 
of different States (other than the Gir 
forest in Gujarat); and 

( b) -if so, the details thereof'? 

The Minister Of State in the Minis-
try of Food and Agriculture (Dr. Ram 
SUbhag Singh): (a) One Lion and 
two lioness from the Gir forest 01 
Gujarat were introduced jn December 
1957 in the Chandraprabha Sanctuary. 
Uttar Pradesh, primarily to establish 
a Second home for these lions. They 
have not been introduced in any other 
State so far. 

(b) At'Cording to a report received 
from the Government of .the U.P. in 
October 1962 the lions introduced in 
th(e Chandraprabha Sanctuary are 
thriving and their present number in-
cluding cubs is reported to be six. 

Preservation of Peacocks 

1124. Shr! P. C. Deo Bhanj: Will 
the Minister of Food and AgricultUre 
be pleased to state the steps taken by 
Government for the preservation of 
the peacock after it was declar('d the 
National Bird? 

The Minister of State In the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): No special steps have 
been taken for the preservation of the 
peacock after it was declared as the 
'National Bird of India' 31-1-63. On 
a recommendation by the Indian 
Board for Wild Life in October 1958, 
most of the States where this bird iJ. 

found have already declared it as 
completely protected against shooting 
and killing. 
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Railway Concession for CourtaUam 

1126. Shri M. P. Swamy; Will the 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that the 
Railway Board has turned down the 
proposal sent by the Madras Govern-
ment for· the issue of seasonal con-
cession return tickets to Courtallam 
(a health resort and toudst centre 
near Tenkasi Railway station) as are 
issued to Hill Stations; and 

(b) if so, the reasons therefor? 

The Deputy Minister In the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes. 

(h) C.ncessional return tickets 
have \'leen issued only to Cl.'rtain hill 

stations and such cOIl.(."eSsionai return 
tickets are not issued to other stations 
serving places of tourist importance, 
health resorts etc. 

Post Office, Dharna (M.P.) 

llZ7. Shri Hari Vishnu Kamath: 
Will the Minister of Transport and 
Communications he pleased to state: 

(a) whether Government propose to 
close the branch post office at Bhama, 
Tahsil Gadarwara, Narsinghpur Dis-
trict, MadhYa Pradesh; 

(b) if so. the reasons therefor; 

(e) whether representations have 
been received protesting against such 
closure and requesting that the status 
quo be maintained; and 

(d) if so, what action has been 
taken on these representations? 

The Deputy Minister in tlhe Minis-
try of Transport alld Communications 
(Shri Dhagavati): (a) No, Sir. 

( b) Does not arise. 

(c) and (d). Two representations 
have been received, one from the 
residents of Bhama Village and the 
other from the hon'ble Member him-
self. The residents have been inform-
ed that the post office will not be 
closed. They have however, been re-
quested to make full use of the Post 
Office with a view to improving its 
income to qualify for permanency. 

Sambalpur-TiUagarh Rly. Line 

llZll. Sbri Mahananda: Will the 
Minister of Railways be pleased to 
state: 

(a) the acreage of land acquired by 
Government for the Railway under 
construction from Samoolpur to Titla-
garh through Bolangir in the State of 
Orissa; 

(b) the number of cultivators com-
pensated so far for their acquired 
land; and 

(e) whether it is a fact that some 
Of them have not been compensated 




